nl TEM NO. 9 REG STRAR COURT. 1 SECTION |1 C
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Crimnal Appeal No(s). 338/2012
SUM TRA Appel | ant ('s)
VERSUS
STATE GOVT. OF DELHI Respondent ( s)
(with office report)
Date : 12/01/2017 This appeal was called on for hearing today.
For Appellant(s)
M. Satish Kumar, Adv.
M. S. K Sabharwal, Adv.

For Respondent (s)
M Deepak Tyagri, Adv.
M. D. S. Mhra, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Ori gi nal record has been recei ved. Regi stry to process

under rul es.
(PAWAN DEV KOTWAL)
Regi strar



